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and D ep uty E ducational O fficer in their 
office by 12th D ecem ber, 1977.

T h e  D eputy Inspector o f  Schools and 
D eputy Educational Officers w ill in 
their turn hand over the clothes and 
other m aterial to Shri M ohd. 

Ja lee! Pasha, President, N ational S tu-
dents o f  U n ion  of India, A n dh ra  P ra -
desh o r his d u ly  authorised representa-
tives.

T h e  National Students U n ion  of India 
w ill arrange to send these collections to 
the Cyclone-affected victim s.

Sd/- D . C . V en kata  Sabenna”

S H R I V A Y A L A R  R A V I  : W hat is
w rong in it?  (Interruptions) _ 0

D R . S U B R A M A N IA M  S W A M Y  : 
S'ir,thusit would be seen that governm ental 
m achinery has been utilised for p arty  p u r-
poses- I w ould like this to be brought to 
the noticT o f  the G overnm ent and through 
G overnm ent to the notice o f the President 
o f Ind ia, s 1 th at the President o f  Ind ia  m ay
dismiss the A n dh ra Pradesh G overnm ent 
for this utilization  o f  governm ental m achi-
nery far p arty  purposes. . .  (Intirruptions)

13*40 hrs.

( iv )  S h d r t -f a l l i n  P r o d u c t i o n  o f  C e m e n t

S H R I Y A D V E N D R A  D U T T (J a u n p u r ) : 
W ith  you r perm ission, under rule 377,
I  wish to bring to the notice o f  the H ouse 
the position o f  cem ent su pply in the country 
and the shortfall in its p ro d u ctio n .. . .

S O M E  H O N . M E M B E R S : A re  they 
m aking a w alk-out, Sir ?

M R . D S P U T Y - S P E A K E R  : T h e y  are 
go in g fo rlu n ch .

S H R I Y A D V E N D R A  D U T T  : Sir, 
as the M i lister o f  Industries has adm itted, 
there is a shortfall in  cem ent production  
the result o f  w hich has been th at cem ent 
has gone totally  into the black-m arket and 
also underground and is n ot availab le  at 
the controlled prices. T h e  price has shot 
up to Rs. 30 and upw ards and has led to 
an acute scarcity condition in  the country 
w h ich  has led to the stoppage o f  a ll private 
bu ild in g activities.

T ihs is a  very  serious m atter affecting 
the consum er w hether h e  is in  the c ity  or 
in the rural areas and the ordin ary m an is 
unable to do repairs to his house.

I hope and request th at the governm ent 
w ill look into it and take all necessary 
measures to put a stop to all b’ack-market- 
ing in cem ent on the one hand and, i f  
necessary, im port cem ent so as to stop this 
shortag o f  cem ent in the country due to 
shortfall in  production.

13*42 hrs.

M O T I O N  R E :  A G R E E M E N T  B E T -
W E E N  IN D IA  A N D  B A N G L A D E S H  
O N  S H A R IN G  O F  G A N G A  W A T E R S  

A T  F A R A K K A .

S H R I S A M A R  G U H A  (Contai) : I
beg to m ove:

“ T h a t this House do consider the 
statem ent m ade by the Prim e M inister in 
the H ouse on the 14th N ovem ber, 1977 
regarding the A greem en t betw een the 
G overnm ent o f the R ep u b lic  o f  Ind ia  
and the G overnm ent o f  the People’s 
R ep u b lic  o f  B angladesh on sharing o f  
the G an ga  W aters at F arakka and on 
augm enting its flow .”

A t the outset, I ju st w an t to draw  you r 
attention  to the absence o f  the M inisters 
w ho are rea lly  concerned with the subject. 
I w ant to know  w ho w ill a ctu a lly  rep ly 
to the debate.

M R . D E P U T Y -S P E A K E R  : T h e  E x -
ternal Affairs M inister.

A N  H O N . M E M B E R  : A re  you  re-
p ly in g?

S H R I S A M A R  G U H A  : I am sorry to
point out that he is neither the father o f  the 
1975 Indo-Bangladesh agreem ent nor is 
he the father o f the 1977 agreem ent-----

S H R I S O M N A T H  C .H A T T E R JE R  
(J a d a v p u r): M aylm ak eon e  subm ission?
W e are very  hap p y that the Foreign  M in is-
ter, Shri V a jp ay e e  is here but this w ill be 
p rim arily  a  m atter relatin g to the Irrigation  
M in istry  and the T ran sp ort M inistry. 
T herefore, w e w ould request the M inisters 
concerned to be present because this is a 
very  v ital m atter and w e do not w an t to 
deal w ith it in a  partisan m anner a t all.

M R . D E P U T Y - S P E A K E R  : I  think
the E xternal A ffairs M inister also is v ery  
v ita lly  concerned.


